THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)
PENDENCY/ ARREARS IN THE PRINCIPAL SEAT & OUTLYING BENCHES AS ON 31sT OCTOBER, 2021

Pendency of Cases
chps . . . Closing Balance at Disposal of cases which are more
. Institution during | Disposal during the s
NAME Opening Balance the Month Month the end of the which are more than 5 years old at
month than 5 years old the end of the
OF THE month
BENCH
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
Principal
“s‘:;‘:’a 33425 | 7690 | 41115 | 758 | 130 | 888 | 531 55 586 | 33652 | 7765 | 41417 | 29 03 32 | 4589 | 1897 | 6486
Kohima 647 86 733 48 06 54 21 - 21 674 92 766 - - - 28 03 31
Aizawl 392 95 487 13 07 20 29 04 33 376 98 474 - - - 29 - 29
Itanagar 1148 202 1350 51 27 78 37 19 56 1162 210 1372 - - - 75 04 79
Total 35612 8073 43685 870 170 1040 618 78 696 35864 8165 44029 29 03 32 4721 1904 6625

N.B-Excluding Misc Cases/I.A/BA.



